Subject A55|gn|ng of addltlonal charge of the Court of

HIGH COURT OF JAMMU i&.l(l\fi?lhﬂll( I\Pd[) LJ\[)l\l(li

(Of‘ﬁce of the Registrar General at Jammu)
* KK KK :

Principal District & Sessmns Judge, Jammu.
ORDER

| No:LfOZf 2022 /RG Dated: 30.03.2022

In the interest of admmlstratlon ofJustlce and in view of

the retlrement on superannuatlon of Mr. Kishore Kumar, Principal
District & Sessions Judge, Jammu on 31. 03 2022, Shri Rajinder
Saproo Z”d,Ad_dltlonal District & Sessions Judge, Jammu is

assigned the entire work of the Court of Principal' District &

Sessions Judge, Jammu, as incharge Principal bistrict & Sessions -

Judge, Jammu, till further orders.

By Order. E g
' : o 30 -3
{(Sanjeev Gupta)
.f) . , Registrar General
No: /K"U:' IRG/GS Dated: 30.03.2022

: Copy of above forwarded to the'

1.

2.

k-

Principal Secretary to Hon'ble the Chief Justice, High Court of J&K and
Ladakh, :

i

Secretary to Hon’ble Mr. /Mrs Justlce Dhll‘a_] Slngh Thakur, Administrative

" Judge, District Jammu

sveerns fOr kind mformatlon of thelr Lordshlps

Principal District & Sessions Judge, Jammu :
Shri Rajinder Saproo, 2" Additional District & Sessions Judge, Jammu

........ for information & necessary action. =

Dlrector Finance, High Court of J&K and Ladakh Jammu for information and
necessary action.

CPC, e-Courts, High Court of J&K and Ladakh, Jammu W|th the request to .

get the same uploaded on the official website of the High Court.

~ Assistant Registrar, Statistical Section, High Court of J&K and Ladakh for
‘mformat(on and necessary action. e o

Incharge Library, High Court Wlng Jammu/Srmagar for information and
keeping the record of the same. .

9'3'
Reglstrar Gen\erai o



